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9%[here shall be Special Bench in Nevl Delhi on i
. 2019 lo ancnd [he matters llsicd before

Ms 1m Malhulni. Member (ludlclfil) and Dr V,K. Suhbumj. Member lTechnicaIl~ Courl \lu. II,
The Spccml Hench shall compnse of:

Sue Ml Bench at NCLT New Delhi
1. Shrl VP filngh. Member (Judicial)
2 Dr V K. Subbural. Mcmher (Technical)

The Canslllnliim ufBench as per seclllm 410 (3) oflhe Companies Act, 2013

This is in parlial modification ofOrder ul'even number dxlcd 11201901" 1.3.2019 only
This issues mm mg upplnvfll ofHou'blc Presuderlt.NCLT.

(ShhM)
Registrar, NCLT

'l'eleplmne: 24363451
(‘opy [o’-

1. l’.S to Hull‘ble President. lemnal Company Law lribunnl‘ New Delhi
2. Hon'hle Membels. National Company La“ 1 ribunal.
3. Officers of National Compiln} Lavi lrihunnl. Principal Bench. New Delhi Kolkina/Mumbal/

Cliennai’Al-lmedabad Allahabxd/Ecngahlru/Chandigarh’UllwahaliJHydenlbud.
4 PS \0 Joint Secrclary. isli (buncshwax Kumar Singh) Vlmlslry ofCorporaicArmin. \Iew

Delhi.
5. NCLT web slle/ Nolicc Bryan]
a. in: lnslltule ofChnrlcrcd AccuunmmsofIndla, l m. \Igw Delhi
7 The lrlstiiuie ofComme) Secretaries oflndia. 1cm. House 22. lnslimuomlArea. l odhl

Road, NewDelhl » 1 I000}.
a. The lnsiimle ofmm Accuulxmnls of India. cvm Rhawan, i insiiiuiiomi Area, Lodhi Read.

he“ Delhi-110003
9 Cllrpivrélte LR“ AdVlser, 158. Basanl anlmer Palam Road. NchJelhirl 10057.
10. Taxman Allied Scniccs Lid . 5‘) 32, kcwRol-lmk Road. Delhi.
11 lhc All lndia Reporlcr Pu l|Ll . 31-D, 'u' Block, Delhi High Court. New Delhi
12. Bar Council.Nev. Delhi/Mumb .


